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Thursday. July 15, 2004/Asadha 24, 1926 (Saka)

The Lok Sabha met at Eleven of the Clock

(MR. SPEAKER in the Chair)

MR. SPEAKER: Question No. 142. Shri Parsuram Majhi.

...(Interruptions)
. fsra HAR Aeat=n (SR Ret) : srege off, Swaan srEar # e St &1 g3 s $18€] (zraum)
MR. SPEAKER: Mr. Malhotra, | have no notice from you.
...(Interruptions)
MR. SPEAKER: You have not given any notice.
...(Interruptions)
ul. ST PHR AT = 70E S, ATe] THIE St § 39 7 A7 = &1 B A 218€ (=aumE)
IedE HWEIQH | Y A afSd|

st Ate waat (pad <Rv-wen) - ene FEIeY, oo TUTE off 99 & war ared &1 98 gfer arell W damgal uv wrafd @it off o
I M fean T &€ (araum)

s aria T MY @SR ¢ e T S Y 39 B il ) sl B wsHrn 1€ (eraur)
MR. SPEAKER: At least speak one by one please.

...(Interruptions)
st v s (Sfr) - srema Y, W Fra @it @ w1 21a€) (aam)
i SA= wIE AR (FARYR) - AT o, 997 qod &1 JawR & sy Ia€) (aam)
st W PpUTA AR (dTI) = AT TR A9 T % @ s1a€, (Faum) I8 sagd 5 3 s wi g1a€] (awrm)
MR. SPEAKER: Ram Kripaliji, | am giving you a warning. Please sit down.

...(Interruptions)

MR. SPEAKER: Mr. Malhotra, please wait for a second. Let me control the House.



...(Interruptions)
MR. SPEAKER: Mr. Malhotra, you have not given any notice.
w. fasry $HR Al = e oft, AfEH &1 warel 71 2, 39 A o1 o1 & 21A€| (aum)

MR. SPEAKER: | was going to listen to you. | was going to tell you although you have not given any notice, | will
listen to you. But you have no patience to hear even the Speaker. What can | do?

...(Interruptions)

3edE Heled @ 30 @ ds mgdl Mr. Ram Kripal Yadav, | am giving a warning to you. | am sorry, please do not compel
me to take any action. | do not like this. Please sit down.

...(Interruptions)

it pon oive (Fe 97 @ ST W U B gy SR gt & O 8 S| A6 6t R w EI1S€) (aaum)

it HWig waad : @ gferd aral A gl w Bt Ha€; (aadrm)

gfers arell B1 a8 $W T TAE] (@au) w O 9F we E §14€) (araur)

MR. SPEAKER: Mr. Mohan Rawale, please take your seat. When | am on my legs, you should take your seat.
...(Interruptions)

MR. SPEAKER: We have all been elected by the people to this House to discuss important matters.
...(Interruptions)

MR. SPEAKER: | find this is also a disease which is spreading. There is no respect to the Chair at all. What will the
people say?

...(Interruptions)

MR. SPEAKER: Mr. Malhotra, you know very well that at least some notice has to be given. | have not received any
notice from you. But since you feel very agitated, | allow you to make your observations for one or two minutes,
which is very unusual at this time.

...(Interruptions)

H AT AT : HEISY,AUD! a1 HTUR &1 &F @l bl Wi drem & fov Aten <1 &€ (aam)
HeqE HEled 9 MR 8, df T e e afeyl
&€ (@)
. s AR AcE=N - e e, I UArs b, Sud f st awaE|
MR. SPEAKER: You can speak for one minute only, otherwise | will come to the questions.

...(Interruptions)

Hl. s/ AN Aewlal = 4 Uo Ae offn| JRERaet HHe dar gam €1 981 HdaH ool X8 &1 UIel § GHeH ucl ® &1 Duehdl § AHel ool
w® g1 9 Tagss T €, 9 wifhr) € iR qETEeTE @ o # 99! 99 & o U iR HHeE dom Ft 91d SR FEt 21 &€) ()
Tgl W=T B 9T HE DY 979 92 bl 2| €| (eyauE)

MR. SPEAKER: You are misusing the opportunity that has been given to you. You show it to me. | will decide what
is to be done. Now, please take your seat. You have said what you wanted to say.

Q.No.142, Shri Parsuram Majhi.
...(Interruptions)

11.06 hrs.



(At this stage, Shri Mohan Rawale and some other
hon'ble members came and stood on the

floor near the Table.)

MR. SPEAKER: | would request the hon. Members to go to their seats. Please do not stand in the Well. Please go to your
seats. This is very unfair.

...(Interruptions)

TEUH HEIGH | Y AN I el 98 2, e R AR aiferg]

MR. SPEAKER: Let the whole country see how the Members of Parliament are behaving in the Parliament.
...(Interruptions)

MR. SPEAKER: What are you doing?
...(Interruptions)

MR. SPEAKER: Shri Khaire, after the Question Hour, | will give you the time.
...(Interruptions)
3eqH HEIGH : HegrAl off ®I dlew @ forg g, @ifee he has misused it.
...(Interruptions)
EqE HEled: oY ¥ 4foy| &1 ard 87
&€ (@aur)
3TEqE FqEITA: H AT W | I T TS TN Feel g F Hie w® Iyl 7 omudt a1q F dver B ABT | AT 3 W e HT AT
&€| (cxaem)
e WEIRY: AU WY a1 A T8 o
a€; (@aur)

MR. SPEAKER: How shall | dictate as to how the Minister will speak? sy fSaee =&l &= | &1 Al U To= =& € 1
Y IHSD! ST HRYI

4€! (eaer)
3TegE HEled: # wan g & oy QH1 IHgsaR &Y % B

a€] (a7aum)

el HEIGY: 3T @I VAT TgHADY B 8|

a€| (z7aum)

MR. SPEAKER: The country should see how our hon. Members are conducting themselves in the House.

...(Interruptions)

Je|HA HElGy: U A dsd @i 481 €7 | am very sorry.



...(Interruptions)
MR. SPEAKER: What are you doing? | do not understand.
...(Interruptions)
MR. SPEAKER: The House stands adjourned till 12 Noon.
11.14 hrs
The Lok Sabha then adjourned till
Twelve of the Clock.

The Lok Sabha re-assembled at Twelve of the Clock.
(Mr. Speaker in the Chair)
.(Interruptions)
MR. SPEAKER: Now, Papers to be Laid on the Table.
-..(Interruptions)

MR. SPEAKER: Nitishii, | have requested you. | am again requesting you with all humility. | shall give you the fullest opportunity to
speak.

...(Interruptions)
=t Hidte FAR (A1) : EE FEIed, 9 UUH e & 9% wHd A1 S| ifE S ard a8t Wt 7€ € 39 §e il & 918, 3R A
31 o1 fRuf =€ Y@= <71 1 I8 AR A1 agd 991 A BN 19 g Pl srgel S|

JegeT HEled @ BH 9! IX1 WHY S| o719 1 9w amgd | am again requesting you. You may give me a statement. The rules
are very specific.

...(Interruptions)

i Aidte PAR : &1 IHA SIS Aded 81 6 9 7 Tl | g4 =Ed € B B9 Tl Afha g o1uell a1 W@ B Hidh Ha€] (&auH) 8
@ ared € & ot ara e @1 & Aler M€ (@auamE)

st Aigwt vaa (e RI-Hen) - sy TEy, AR sEar # foran € f6 ¢ WY gen fhan i ofiv A snddarfeat @Y aumn A
a€ (zaur)

SHRI HARIN PATHAK (AHMEDABAD): Sir, we are not opposed to Government Commission but we are opposed to
the manner in which the matter was raised by the Minister yesterday in this House ...(/nterruptions) You can have
so many Commissions. ...(Interruptions)



MR. SPEAKER: Now, Papers to be Laid on the Table of the House.
Shri Pranab Mukherjee.

12.01 hrs.

PAPERS LAID ON THE TABLE

Title: Papers laid on the table by members/ministers.

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE): | beg to lay on the Table a copy each of the
following papers (Hindi and English versions):-

(1) Memorandum of Understanding between the Bharat Earth Movers Limited and the Department of
Defence Production, Ministry of Defence, for the year 2004-2005.

(Placed in Library, See No. LT 202/04)

(2) Memorandum of Understanding between the Goa Shipyard Limited and the Department of Defence
Production and Supplies, Ministry of Defence, for the year 2004-2005.

(Placed in Library, See No. LT 203/04)

(3) Memorandum of Understanding between the Mazagon Dock Limited and the Department of Defence
Production, Ministry of Defence, for the year 2004-2005.

(Placed in Library, See No. LT 204/04)

(4) Memorandum of Understanding between the Garden Reach Shipbuilders and Engineers Limited and
the Department of Defence Production, Ministry of Defence, for the year 2004-2005.

(Placed in Library, See No. LT 205/04)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI R. VELU): On behalf of my colleague Shri
Lalu Prasad, | beg to lay on the Table-

(1) A copy of the Railway Protection Force (Amendment) Rules, 2004 (Hindi and English versions)
published in Notification No. G.S.R. 312 (E) in Gazette of India dated the 13" May, 2004 under sub-



section (3) of section 21 of the Railway Protection Force Act, 1957.
(Placed in Library, See No. LT 206/04)

(2) A copy each of the following papers (Hindi and English versions);-

(i) Memorandum of Understanding between the Container Corporation of India Limited and the Ministry of
Railways for the year 2004-2005.

(Placed in Library, See No. LT 207/04)

(i) Memorandum of Understanding between the Konkan Railway Corporation Limited and the Ministry of
Railways for the year 2004-2005.

(Placed in Library, See No. LT 208/04)

(iii) Memorandum of Understanding between the IRCON International Limited and the Ministry of
Railways for the year 2004-2005.

(Placed in Library, See No. LT 209/04)

(iv) Memorandum of Understanding between the RITES Limited and the Ministry of Railways for the year
2004-2005.

(Placed in Library, See No. LT 210/04)

...(Interruptions)

12.02 hrs.

(At this stage, Shri Srichand Kriplani and some other hon'ble
Members came and stood on the floor near the Table.)
...(Interruptions)

THE MINISTER OF INFORMATION AND BROADCASTING AND MINISTER OF CULTURE (SHRI S. JAIPAL
REDDY): | beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English versions) of the
Ministry of Information and Broadcasting, for the year 2004-2005.

(Placed in Library, See No. LT 211/04)

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF PANCHAYATI RAJ (SHRI MANI
SHANKAR AIYAR): | beg to lay on the Table -

(1) A copy each of the following papers (Hindi and English versions):-



(i) Memorandum of Understanding between the Indian Oil Corporation Limited and the Ministry of
Petroleum and Natural Gas for the year 2004-2005.

(Placed in Library, See No. LT 212/04)

(if) Memorandum of Understanding between the Balmer Lawrie and Company Limited and the Ministry of
Petroleum and Natural Gas for the year 2004-2005.

(Placed in Library, See No. LT 213/04)

(iif) Memorandum of Understanding between the Hindustan Petroleum Corporation Limited and the
Ministry of Petroleum and Natural Gas for the year 2004-2005.

(Placed in Library, See No. LT 214/04)

(iv) Memorandum of Understanding between the Bharat Petroleum Corporation Limited and the Ministry
of Petroleum and Natural Gas for the year 2004-2005.

(Placed in Library, See No. LT 215/04)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (6) of
section 3 of the Essential Commodities Act, 1955:-

(i) G.S.R. 146 (E) published in Gazette of India dated the 27" February, 2004 directing that the
programme of sale of ethanol blended petrol may be kept in abeyance in the Chittore and Nellore districts
of Andhra Pradesh, the State of Tamil Nadu and the Union Territory of Pondicherry till further orders.

(i) S.0. 521 (E) published in Gazette of India dated the 22" April, 2004 making certain amendments in
the Notification No. G.S.R. 46(E) dated the 15t January, 2004.

(iii) S.0. 522 (E) published in Gazette of India dated the 23" April, 2004 directing that the programme of
sale of ethanol blended petrol be implemented in the districts mentioned in the Notification in the State of

Tamil Nadu in phased manner, starting from the 14t April, 2004 and stretching upto the 141" May, 2004.
(Placed in Library, See No. LT 216/04)

3. Acopy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Petroleum and
Natural Gas for the year 2004-2005.

(Placed in Library, See No. LT 217/04)

THE MINISTER OF STATE OF THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI
SONTOSH MOHAN DEV): | beg to lay on the Table -

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the Rajasthan
Electronics and Instruments Limited and the Department of Heavy Industry, Ministry of Heavy Industries
and Public Enterprises, for the year 2004-2005.



(Placed in Library, See No. LT 218/04)

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619
A of the Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Bharat Ophthalmic Glass
Limited, Durgapur, for the year 2002-2003.

(i) Annual Report of the Bharat Ophthalmic Glass Limited, Durgapur, for the year 2002-2003, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 219/04)

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI A. NARENDRA): | beg to lay on
the Table —

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Rural
Development, Hyderabad, for the year 2002-2003.

(i) A copy of the Annual Accounts (Hindi and English versions) of the National Institute of Rural
Development, Hyderabad, for the year 2002-2003 together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the National
Institute of Rural Development, Hyderabad, for the year 2002-2003.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 220/04)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI
SUBBULAKSHMI JEGADEESAN): | beg to lay on the Table-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Central Wakf Council, New Delhi,
for the year 2002-2003.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Central Wakf Council, New Delhi,
for the year 2002-2003, together with Audit Report thereon.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central



Wakf Council, New Delhi, for the year 2002-2003.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 221/04)

...(Interruptions)



